IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

N

0.5.N0,107/91  Date of Order: 8,2.1994
| ' - |
BETWEEN : f
Mrs, E.Y.,J.,Rao- - . .e Applicanﬁ.E I
AND |

l, Commanding Officer,
Air Force Statjion,
Begumpet, ‘
Hyderabad - 5CC 011, -

2. Alr Officer Commanding {AQC-In-C)
Training Command, I.A.¥, Head RBuarters
Hebbal, Bangalore - 6,

3, Chief of Air Staff (C.A.5.) Air Head,
Quarters, Vayu Bhavan,.
New Delhi - 11, .« Respondents
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Counsel for the Applicant . Mrs_S.ThripuraESundari

1

Counsel for the Respondents .o Mr.N.R.ngraj
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I
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CORAM 3
HON'BLE SHRI R .NEELADRI RAQO ; VICE-CHAIRMAN

HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN.).




0.A.NO.107/91

JUDGMENT

(AS PER HON'BLE SHRI JUSTICE V,.NEELADRI RAO,:VICECHAIRMAN)

Neither the applicant nor hergcounsel was present
when this case wasg called yesterday. Then it was posted
for dismissal for today. Even today neitheng the applicant
nor hérjcounsel is present, The learned standing counsel
for the respondents, Shri N.R,Devaraj is present.' He
stated that Wing Commandor ﬁf; Praﬁash Tfikhﬁ had come
yesterday to instruct him in this matter;aﬁd he is also

present today. In the circumstances, the OA is dismissed

for default, No costs \\

(R, RANGARAJAN) (V.NEELADRI RAO)
MEMBER (ADMN. ) ‘ , VICE CHAIRMAN
DATED: 8th February, 13994,
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To
l. The Commanding Officer,
Air Force Station, Begumpet,Hyderabad-11.

2. Tn; giriOfficer Commanding (AOG-in-C)
raining Command, I.A.F.Head
Hebbal, Bangaloré-ﬁ. Quarters,

3. The Chief of Adr Staff(C.A.S) Air Head,
(Quareers, vayu Bhavan, New Delhi-11,

4. One copy to Ms.8§Tripurasundari, Advocate,V 11-6=5bg (),
5. One copy to Mr.N.R. Devraj, Sr.CGSC.CAT, Hyd. I
6. One copy to Library, CAT.Hyd,
7+ One spare copy.
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